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NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

Name of the Company: Anushka Security Services Pvt Ltd
(Ajay Singh Yadav)
V/s.
Registrar of Companies.

Section of the Companies Act: section 252 of the Companies Act, 2013

S.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION SIGNATURE

1.

ORDER

None present for Appellant. None present for ROC.

Letter received for adjournment.

List the matter on 19.01.2018.
MANORAMA KUMARI

MEMBER JUDICIAL
Dated this the 16th day of January, 2018.
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BIKKI RAVEENDRA BABU

MEMBER JUDICIAL




